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(c) and (d). Indwtrial develop-
ment of the Ca~hwal region forms 
part of the sub-plan for the U. P. Hill 
Areas. A number of industrial units 
have already bt:en set up in the Garh-
wal region and small industries are 
also being encouraged. Four indus-
trial estates have been established. 
The Hill Devf:Jopment Corporation, 
the Agro-Industries Development Cor-
poration. the U.P. Small Industries 
Corporation, etc. are giving impetus to 
industrial development in the re,!:l!on. 

Setting up industrial units in areas 
with ropu:ation of Je91 than Ffve lakhs 

3847. SHRI G. S. MISHHA: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) estimated capital outlay for 
the industries being set up in rural 
areas with population of less than 5 
hkh;, in 1978 and 1979; and 

(b) how many of the weaker sec-
tions of the population are expect-
t·d to be benefited by the new indus-
11 ies? 

THE MINISTER OF ST A TE IN THE 
i MINISTRY OF INDUSTRY <KU.MARI 
ABRA MAITI) : <a) There h no e!'"ti-
rnate available of this kind. 

<b) Does not arise. 

Expenditure on the security agencies 
in Calcutta Port 

3848 · SHRI B. RACHAIAH: Will 
~he· Minister of SHIPPING AND 

RANSPORT be pleased to state: 

ti r a) the expenditure incurred on 
1e e 't . ~ s c.uri .Y agencies in Calcutta Port 

Ye«. -wise In 1976 and 1977; and 

w·:tb~ the number of Chowkidars for 
ri~ c F and ward to act Central Sccu-
in Y orce and State police engaged 
Port;ffcurity work at the Calcutta 

THE MINISTER OF STATE IN 
CHARGE OF THE MINISTRY OF 
SHIPPING AND TRANSPORT (SHRI 
CHAND RAM): (a) The: expenditure 
incurred on the various security agen-
cies in Calcutta Port Trust is given be-
low: 

(Rs. in lakhs) 

975-76 1976-77 

C.I.S.F.: 58.84 61 . 78 (approx.) 

Police 20,22 20.66 

Port Se cu-
rity (CPT) 57. 15 48,86 

(b) The number of persons employ-
ed under various security agt:ncies at 
Calcutta Port Trust is as follows:-

J. Port Security Gu-
ards 

2. Central Sl"curity 
Guards: 

3 (a; Stall· Police (Port 
Pol:ce) Watch & 
Ward (Supcr\'isory) 

( b I Constables 

917 

79 

Can~ and bamboo important ¥rment 
Of Handicrafts Exports from Assam 

3849. SHRI AHMED HUSSAIN: Will 
the Minister of INDUSTRY be pleased 
to state: 

(a) whether it is a fact that cane 
and bamboo produc11s constitute an 
impc.rtsnt segment of l)anclicraCts ex-
ports from Assam and becoming in-
creasingly popular in the Western 
Markets; 

(b) if so, the value of these pro-
ducts earned in the foreign exchange 
this year; 

(c) measures taken to create the 
necessary institutional infrastructure 
for improving the exports of these 
items; and 

(d) what are Gover~1ment.'s fu1ure 
plan to help and encourage its pro-
duction in Assam? 



103 DECDnmft 1~ 1977 104 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY CKUMARI 
ABHA MAITI) : (a) Handicrafts of 
cane and bamboo from India are bt:-
coming increasingly popular in West-
ern countries. Assam is an important 
State for manufacture of cant and 
bamboo handicrafts. 

(b) Value of exports of cane, bam-
boo and wicker handicrafts products 
in 1976-77 was Rs. 39.~9 lakhs, as 
against Rs. 21. 69 lakhs in 1975-76. 

(c) and (d). A Training and Re-
search Institute in cane & bamboo 
has betn 5et up at Agartala to dPve-
lop quality handicrafts of cane and 
bamboo in North Eastern States. Cane 
and bamboo handicrafts especially f!om 
North Eastern States have been exhi-
bited abroad and have created good 
impr~ssion. Measures, such as, train-
ing of craftsmen, raw material sup-
ply. Design assistance etc. for deve-
lopment and export of these items are 
proposed to be undertaken in the-
near future. 

Take over Of Bard Coke Bhatta of 
Selected Fatka Company, Nirsa. 

Dhanbad 

3850. SHRI A. K. ROY: Will the 
Minister of ENERGY be plEased to 
state: 

<a> whether the Ha.rd Coke Bhatta 
of Selected Fatka Company, Nirsa, 
Dr.anbad was nationalised along with 
the collieries in 1973; 

<b) whether the nationalisation of 
selected1 Fatka hard coke Bhatta 
was stayed later on by the Calcutta 
High Court order to which the Gov-
ernment is still contesting, 

< c) whether the private manage-
ment now itself' wants to give up its 
claim from Hard Coke Bhatta filing 
a L'Ompromise petition in the Cl)t:rt; 

(d) whether even after that un-
J&f"CPssary litigation is c?nti.nuing due 
to the delay and ini!ecision of the 
Government; and 

( e) if s<>, what stePa Government 
propose to take fQI' t.he early take 
over of the Hard Coke Bhatta? 

THE MINISTER OF ENERGY 
(SHRI P. RAMACHA.N'DRAN): (a) 
and (b). Yes, Sir. 

(c) and (d). The party has ap-
proached the Eastern Coalfields Limit-
E:d for a settlement. However, as far 
as the Government is concerned there 
is no question of settlero~nt as under 
the Nationalisation Act, the property 
has vested in th(, Government. 

(cl Ste~s are being taken to get the 
stay order of the Calcutta High Court 
vacated. 

False news reprdinr appeal aplnst 
Shrimati Indira Gandhi published in 

:'llav Bharat, Jabalpur 

3851. SHRI NIR~IAL CHANDRA 
JAIN: Will the Minister cf INFORMA-
TION A.ND BROADCASTING be plea-
sed to state: 

1.a i whether Govnnment are 
aware of the fact that in "Nav 
Bha:·ai·· dated 28-10-1977 published 
f.rom Jabalpur it has been intention-
ally published that the appeal (re-
vi~io.: • filed by the Central Govern-
ment a!!ainst the release of Shrimati 
Ind;:·,. Gandhi has been dismis:ed on 
Thu:~.:dy i.e. 26-10-1977 by Delhi 
High Court; 

< b 1 what action Government pro-
pose t n take against this false malici-
ous news item; and 

(c:j whether the mat~e!' will be 
sent ti) the Press Council, High Court 
or anv other authority for taking 
3uitable action in the matter? 

THE MINISTER OF INFORMATION 
AND BROADCASTING (SHRI L. K. 
ADVANI>: (a) Governme:it's atten-
tion has been drawn ~o the news item 
which was apparently p11bli11hed with-
out credit line. 




